CENTRAL ADMINISTRATIVE TRIBUNAL,
JABALPUR BENCH, ‘
JABALPUR

Original Application No. 1054 of 2005

Jabalpur, this the 21% day of September, 2006

Hor’ble Dr. G.C. Srivastava, Vice Chairman
Hon'ble Mr. A.K. Gaur, Judicial Member

. Knshna Rao Kanere,

S/o. Shri G R. Kanerg,

Aged about 35 years,

Working as GDS, Post Office-

" Multai, Distt, Betul (MP),

R/o. Sharda Nagar, Nehru Ward,

Behind Sub-Jail, Multaj, |

Distt. Betul (MP). | - Applicant

(By Advocate — Shri Gopi Chourasia)
' Versus

1. Union of India, | |
Through : Its Secretary,

Mimnistry of Post,
Dak Bhawan, New Delln.

2. The Chief Post Master General,
M P. Circle, Bhopal (MP).

Lo

Sr. Superintendent of Post Offices,
Chhindwara Division, Chhindwara
(MP). |

4. Supenntendent of Post Offices,
Multar Sub Division, Multa, N '
Distt. Betul (MP). - Respondents
(By Advocate — Shri M. Chourasia)

ORDE R(Oral

By Dr. G.C. Srivastava, Vice Chairman —

He'@ the learned counsel for the applicant and Shri M.
Chourasia, Additional Central Government Stemding counsel,

appearing for the respondents.
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2. The learned counsel for the respondents has submitted that this
- Onginal Application has%%‘é"ndere& infructuous because the relief
claimed by the applicant has already been granted to him asthe has
been attached to Speed Post Centre, Betul vide memorandum dated
13.2.2006 (Annexure R-2) and is earning lwages. The learned counsel
for the applicant has admitted that this relief has already been given to
him but he stated that he should aiso be granted back wages on his
reinstatement. This has not been claimed as one of the relief in the
OA, by the applicant. However, if the applicant wishes he can submit
a representation to the competeht authority for consideration, in this
‘regard. So far as, the Onginal Application is concerned, since it has

been rendered infructuous it 1s dismissed as infructuous.

(A.K. Gaur) ‘:- (Dr. mgmva)
Judicial Member " o Vice Chairman
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